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 Support  Price  Bill

 भी  अदन  नहारी  वाजपेयी  (नई  दिल्‍ली)  :

 50  एकड  का  किसान  कहां  ही
 ?

 थी.  बाला साहिब विले  पाटिल  :  9  नान-

 इर्रींगेटेंड  एरियाज  मों  लैण्ड  सील्गं  के  बाद

 भी  54  wae  का  किसान  ह  ।

 इसलिए  इनपुट  की  कीमतों  ,  बिजली  ,  पानी

 के  दाम  ,  कीमतों  जी  लान  रोते  हो,  इन  सब

 चीजों  के  बार  में  जब  तक  छाट  किसानों

 at  अलग  से.  सुविधाएं नहों  दी  जाएंगी,

 तब  तक  उसकी  उन्नीत  नहीं  हा  सकती  |

 इसलिए  छोटे  किसान  के  बारों  में  अलग

 से  साोचने  की  आवश्यकता  हाँ  ।  उसका  सैर-

 क्षण  देने  की.  आवश्यकता हाँ  |  अगर  सब

 किसानो ंके  बारे  में  एक  तरह  से  सांचा

 जाएगा!  तो  छोटा  किसान  ऊपर  नहीं.  आ

 सकता  ।  आज  छाोटे  किसानों  की  संख्या  कम

 हो  रही  ही  ।  वे  अपनी  खोट  बेच  रहा  हा

 आर  बड़ो  [किसान  खरीद  रह  हाँ  ।  इसलिए

 sic  fae  की  ओर  ध्यान  दन  की  बहत

 आवश्यकता ही  |

 अपने  साथी  तकप्प  का  धन्यवाद  रता  ह.  ।

 MR.  DEPUTY-SPEAKER:  Shri  Sunder

 Singh:  You  take  only  one  or  two  minutes.
 Then  next  time  you  can  continue.
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 18.01

 [Mr.  SPEAKER  in  the  Chair]

 रखों  ।
 बाकी  जा  कछ  आपका  कहना  हा,

 अगली  बार  कहाँ  |

 18.02  hrs.

 RESIGNATION  BY  MEMBER

 MR.  SPEAKER:  ।  have  to  inform  the
 House  that  I  have  received’ थ  letter  dated
 the  22nd  July,  1982  from  Shri  Zail  Singh,
 an  elected  Member  from  Hoshiarpur  con-

 Stituency  of  Punjab,  resigning  his  seat  in-
 Lok  Sabha.  Although  it  is  not  the  prac-
 tice  to  inform  the  House  of  the  reasons
 for  resignation,  in  this  particular  case  I
 am  happy  to  inform  the  House  that  he
 has  resigned  his  scat  in  Lok  Sabha  in
 view  of  his  election  as  President  of  fhe

 Republic.  I  have  accepted  his  resignation
 with  effect  from  today,  the  22nd  Fuly,
 1982,  afternoon

 18.03  hrs.

 DISCUSSION  0  PRIME  MINISTER'S
 STATEMENT  RE.  SITUATION  IN  LE-

 BANON—Contd.

 MR  SPEAKER:  We  shall  now  resume
 the  discussion  under  rule-  193.  Shri  Ram

 Singh  Yadav.
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 हाँ  उनके  [विरुद्ध सारो.  विश्व का उन मत का  उन मत

 करने  का  दायित्व  हमार  ऊपर  हा,

 हमार  दोश  ने  उसमें  एहल  व्गी हं  |

 मे  प्रधान  मंत्री  और  विदश  मंत्री  को  धन्य-

 वाद  दत्ता  ह  किक  उन्होंने  इस  सम्बन्ध
 में

 सबसे  पहले  ठाोस  कदम  उठाया ह
 लिय
 हग

 कहा.  फि.  इसका  काई  हल  नहीं  ह  ।

 लेकिन  वास्तव  मे  इसका  हल  हा  और  प्रधान

 मंत्री  के  बताया  मों  ही  इस  बात  का  इशारा

 ‘...e  nations  who  are  in  a  position
 to  influence  Israel  to  take  immediate
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 steps  to  lift  the  siege  of  West.  Beirut
 and  withdraw  its  troops  to  its  owg  terri-
 tory.  After  this  immediate  objective  is
 achieved,  negotiations  must  begin  for  a
 just,  comprebensive.  and.  durable  ao0
 tion  acceptable  to  all  concerned.”

 _  इजराइल  के  क्या  इरादों  ह  ?
 यह

 जा.
 इजराइल

 ने  की  ह  बह  इस  तरह  की
 नहीं  है  कि  लिसी  कारण  से  हो,  बल्कि

 दुराग्रह  हाँ  |  आर
 उसकी  किस  तरह  की

 विस्तारवादी  नीति ही  13  जुलाइ  के
 '

 पैट्रियट

 '

 माँ
 साफ तर  से.  लिखा  गया

 Israel  currently  occupies  a  third  of
 Lebanon  containing  an  estimated  one
 million  people,  and  “intends  to  stay
 there”,  reports  the  Palestinian  News

 Agency,  Wafa.

 The  Agency  quoted  Gen.  Ley,  Israeli

 Deputy  Chief  of  Staff  for  Logistics,  as
 telling  the  New  York  Times:  “We  are

 plenning  on  the  assumption  we  will  re-
 main  during  the  winter,  and  perhaps
 Jonger”.  In  the  occupied  areas,  virtual-
 ly  all  males  between  the  ages  of  15  to
 50  are  sent  to  the  new  Ansar  concen-
 tration  camp  near  Abetliya,  Wafa  ad-
 ded.  Palestinian  refugee  camps  have
 been  bulldozed  and  Palestinians  receive

 especially  harsh  “genocidal  treatment”.

 इन  हालात  को  दस्ते  हए  यह  मानवता

 ग  काो  wa  प  ओर

 हम  सार  साग  निल  कर  कर  यहां
 इस

 सदन  का  मत  ही  ।  में  ताो  चाहूंगा  कि  मंत्री

 जी  एक  संकल्प  प्रस्तुत  करं  सोर
 रप  ा.

 दि  जां  अरब  लोग  ह  उनको
 हे

 दो
 हद

 द
 द
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 SHRI  CHITTA  BASU  (Barasat):  At

 the  outset  I  associate  myself  with  those

 colleagues  who  have  umequivocally  con-

 demned  the  massive  Israelj  नए5910.  on
 Lebaron.  Sir,  we  have  also  gone  ihrough
 the  statement  on  this  issue  by  th:  Prime

 Minister  of  our  country.  The  Prime

 Minister’s  statement,  as-far  as  it  goes,  1
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 admit,  reflects  some  of  the  very  funda-

 mental  aspects  of  the  Palestinian  prob-
 lem.  It  deals  with  all  aspects  which  are

 positive  and  by  and  large  very  good.  But

 there  are  certain  negative  features  also.

 The  main  negative  feature  in  the  statement
 is  that  she  has  preferred  to  keep  silent
 over  the  United  States’  role  in  this  mas-
 Sive  aggression  by  Israel  on  Lebanon,  al-

 though  she  has,  ।  admit,  characterised
 the  Israeli.  aggression  as  unprovoked.  She
 is  right.  She  has  further  stated  that

 पडा 8९115  action  is  a  flagrant  violation  of
 all  canons  of  international  law  and  beha-

 viour,  Finally  she  sums  up  by  ।  saying
 that  it  is  indicative  of  an  arrogance  which
 has  shown  calous  disregard  for  the  rights
 of  other  nations  and  peoples.  The  nega-
 tive  feature  is  that  she  has  not  mentioned

 anything  about  the  forces,  which  have

 persistently  contributed  to  the  increasing
 arrogance  of  Israel.  She  has  kept  silent
 over  that.

 |

 As  a  matter  of  fact,  some  of  the  po
 ints.have  already  been  made  by  Shri  td.

 rajit  Gupta  about  the  linkage  between  the

 United  States  of  America  and  the  ~  mas-

 sive  Isracli  aggression  on  Lebanon.  I
 will  only  point  out  that  the  visit  of  the

 Defence  Minister  of  Isreael,  Mr.  Sharon,

 to  Washington  is  an  event,  which  led
 to  invasion  by  Israel  upon  Lebanon.  As
 I  have  no  time,  I  refrain  myself  from

 quoting  profusely,  I  would  only  draw  the
 attention  of  the  HouSe  to  the  statement

 alleged  or  reported  to  ‘have  been  made  by
 Mr.  Sharon  when  he  was  about  to  leave
 for  Washington,  He  said:

 “Israel  will  express  willingness  to

 strengthen  _politico-security  coordina-
 tion  and  cooperation  with  the  United
 States.”  विलन

 On  May,  16,  he  said  this  just  on  the

 eve  of  his  departure  for  the  United  S0

 tes.  On  May  26,  General  Haig  says:

 ‘Time  has  come  to  take  concerted  ac-

 tion  in  support’  of  both  Lebanon’s  ter-

 ritorial  ‘integrity  with  in  its  international-

 ly  |  recognised  borders  and  a  strong

 1520  LS—15
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 Central  Government  capable  of  pro-
 moting  a  free,  open,  democratic  and

 traditionally  pluralistic  society.”

 Therefore,  for  Mr.  Sharon  or  his
 Israeli  aggressor  the  clearance  was  there.

 They  really  understood  what  the  concer-
 ted  action  irom  the  side  of  the  United
 States  meant.  And  concerted  action  fol-
 lowed.  Immediately  after  that,  during
 the  presence  of  Mr.  Sharon,  massive  gen-
 erous  military  and  financial  aid  have  been
 allowed  to  flow  into  Israel,  details  of
 which  have  already  been  mentioned  by
 Shri  Indrajit  Gupta.  Although  I  have
 some  other  information  in  this  regard,  1
 refrain  from  quoting  them  in  order  10  save
 time.  Thereforc,  there  bas  been  gene-
 rous  aid,  both  in  terms  of  military  as
 well  as  financial  assistance,  from  the  Uni-
 ted  States  to  instigate  Israel  to  launch  ag-
 gression  upon  Lebanon.

 Another  point  which  ।  want  to  empha-
 sise  and  stress  is  that  the  Prime  Minister’s
 statement  has  been  a  view  which  isolates
 the  Lebanon  situation  from  other  deve-

 Jopments  in  the  international  scene,  85
 if  it  is  merely  an  event  between  Israel

 and  Lebanon  or  PLO.  She  has  not  only
 missed.  the  link  between  the  United  states

 of  America  and  the  Israeli  aggression  but

 she  has  also  sought  to  describe  the  event

 as  an  isolated  event.  As  a  matter  of  fact,
 I  strongly  feel  that  this  Israeli  aggression
 ion  Lebanon  is  a  part,  indivisible  and  in-~

 tegral  part  of  the  global  strategy  of  the

 United  States  of  America.  Unless  we

 have  this  kind  of  broader  view,  we  Shall

 not  be  able  to  reach  the  right  conclusion.

 The  United  States’  strategy  has  many

 disastrous  facets.  The  Reagon  Adminis-

 tration  is  now  forcing  the  West  Eurpean
 countries  to  deploy  Pershing  Missiles  (ए

 their  territories  threatening  the  security  of

 the  socialist  countries  as  also  its  770

 NATO  Allics.  This  is  one  aspect.

 The  United  States  of  America  is  now

 trying  to  turn  outer  space  into  an  arena  of

 nucleat  confilict.  The  United  States  of

 America  is  also  making  preparations  for

 a  first  nuclear  strike  to  destroy  the

 Soviet  Union  and  other  socialist  e0a
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 [Shri  Chitta  Basu]

 tries.  USA  is  also  talking  about  winnable

 limited  nuclear  war.  It  also  urges  its

 allies  to  extend  the  NATO  operations  to

 the  Indian  Ocean  and  the  Persian  Gulf.
 It  hag  organised  a  rapid  deployment  of

 forces  to  intervene  in  West  Asia.  It  has

 converteg  Diego  Garcia  into  a  naval  air

 base  and  has  modernised  it  and  has  ac-

 quired  new  bases  in  Pakistan  and:  Sri

 Lanka.  It  is  carrying  out  a  massive  arm-

 ing  of  Pakistan  to  help  her  develop  into

 a  nuclear  power.  1  is  trying  to  bring
 the  oil  rich  West  Asian  region  under  its

 control,  with  the  Israeli  Zionist  regime  as

 its  dependable  ally.  It  also  wants  to  des-

 troy  tae  PLO.  These  constitute  the

 framework  of  the  US  global  strategy,  As

 a  matter  of  fact,  the  Israeli  aggression  of
 the  Lebanon  is  a  part  of  this  global  stra-

 tegy  of  the  United  States.

 The  question  which  I  would  ask  of

 the  hon.  Minister  of  External  Affairs  is

 this.  Woulq  you  kindly  take  this  view

 or  would  you  isolate  this  from  the  broa-

 der  aspect  of  the  US  global  strategy?  If

 you  take  an  isolated  view,  then  ।  Sa
 that  Government  cannot  take  a  right  de-

 cision  and  shall  be  faltering  and  vacillat-

 ing.

 Lastly,  I  would  urge  upon  the  Govern-
 ment  that  some  steps  have  to  be  taken,
 the  steps  which  we  have  mentioned  ear-

 lier,  even  in  the  Consutative  Committee

 meetings.  Government  should  take  im-

 mediate  steps  to  close  the  Consulate  at

 Bombay.  That  will  indicate  our  wrath
 amd  indignation  and  boost  the  morale  of
 the  Arab  countries,  which  may  feel  that
 the  time  has-  come  when  they  should

 get  united  and  resist  the  Israeli  aggres-
 sion.

 Finally,  the  Government  should  conti-
 nue  to  strive  for  a  negotiated  political  set-
 tlement  of  the  Palestinian  problem.  That

 problem  can  be  solved  only  on  the  ba-
 sis  of  the  recognition  of  the  very  fact
 that  the  Palestinian  people  have  got  the
 inalienable  right  of  व  nation-State.  Our
 Government  was  in  favour  of  ६.  ।
 should  continue  to  follow  this  policy  and
 see  that.  the  other  non-aligned  countries
 are  made  to  accept  this  line  so  that  a

 peaceful  solution  can  be  found  to  this

 problem.
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 THE  MINISTER  05  EXTERNAL
 AFFAIRS  (SHRI  ।.  1.  NARSIMHA

 RAO):  Mr.  Speaker,  S४.  I  am  grate-
 ful  to  the  hon.  Members,  who  have  par-
 ticipated  in  this  debate  and  have  made

 very  valuable  contribution.  I  have  very
 little  to  say  by  way  of  reply.  Because,
 when  one  finds  oneself  completely  in  ag-
 reement  on  all  substantive  points  raised
 in  the  discussion,  there  is  hardly  any-

 thing  to  reply.  ।  would,  therefore,  be

 very  brief  and  attempt  to  supply  a  few

 missing  links,  certain  points  that»  have
 been  raised  and.  need  certain  clarifica-
 tions.  ।  11811.0  confine  my  reply  only
 (०  पट 5९ .

 As  I  said,  when’  there  is  such  a  un-

 inimity  on  tae  substantive  issue,  there  is

 no  need  for  me  to  repeat  all  the  argu-
 ments.  It  goes  without  saying  that  the
 whole  of  the  country  is  behind  the  PLO,
 behind  the  Palestinian  cause,  and  this

 has  been  amply  reflected  in  the  debate  in
 this  House.

 I  would  only  request  ‘non.  Members  to

 note,  as  has  been  explained  by  some  mem-

 bers,  that  the  stand  which  we  are  taking

 today  on  this  question  is  nothing  new,  As

 the  Prime  Minister  explaimed,  in  the  other

 House  ४  ।  remember  right,  we

 had  very  serious  misgivings  even  at

 the  time  of  carving  out  this  new  State  of

 Israel.  We  voted  against  the  majority  plan.

 “Our  representative  in  the  1...  the

 Commission,  stated  before  the  General

 Assembly  that  Great  Britain  wanted  the

 creation  of  the  Jowish  State  for  political

 and  strategic  reasons  in  total  disregard  of

 the  principle  of  self-determination.  The

 Indian  Delegate  referred  to  the  desire  of

 the  Arabs  to  be  free,  He  further  em-

 phasised  the  .  repercussions  that  partition

 would  have  on  the  future  of  peace  in

 Palestine.  It  would  merely  be  a  temporary
 solution  to  the  problem  and  would  increase

 instability.  in  the  Middle  East  for  years

 and  years  to  come.”
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 This  was  in  1948.  So,  these  words  have

 Proved  prophetic,  they  have  come  true,
 and  we  are  having  instability  all  over,
 there  is  no  end  in  sight  to  the  problem,
 it  recurs  from  time  to  time.  1  you  only
 count  the  number  of  times  there  have

 been  Israelj  attacks  on  the  Arab  territori-

 ०,  ।  think  it  is  a  long  list  and  this  is

 only  a  culmination  of  that  list.  In  1967
 we  had  Resolution  242  immediately  after
 a  war;  then  1973,  then  1978  and  now
 1982.  ७0  this  is  a  continuous  process
 that  is  going  on,  as  was  feared  by  our

 representative  at  the  time  Israel  was

 born.  S0  Sir,  we  find  that  India’s

 misgivings,  India’s  opinion,  has  been  vin-

 dicated  and  has  come  true  and  today  it
 has  to  be  admitted  that  we  have  never
 taken  this  as  an  isolated  instance.  When
 we  have  been  opposing  it  right  from  1948,
 how  could  any  one  say  that  the  Statement
 of  the  Prime  Méinister  on  the  present
 situation  takes  this  as  an  isolated  incident?
 ।  just  cannot  reconcile  the  two.  1८  is

 true  that  the  Prime  Minister  did  not  start
 with  a  historical  background  and-a  long
 thesis  on  the  matter,  She  was  concen-

 trating  on  what  is  obtaining  in  that  area

 today;  she  was  concentrating  on  the
 anguish,  on  the  anger,  on  the  tragedy  that
 is  taking  place  and  therefore,  she  is  try-
 ing  to  tell  the  people,  tell  Parliament,
 tell  the  whole  world,  that  immediate  at-
 tention is  needed  to  what  is  happening
 there.  She  said,  first  the  withdrawal  has
 to  take  place.  While  the  forces  are,

 thefe,  you  cannot  think  of  anything  else

 except  withdrawal.  That  has  to  be  affect-
 ed.  And  then  she  went  on  to  say  that
 withdrawal  by  itself  wil]  not  be  enough
 because  the  problem  has  been  simmering
 and  simmering  for  so  many  years  and

 it  is  time  that  after  the  withdrawal  takes.

 Place,  we  don’t  just  forget  about  it  and
 wait  for  the  next  aggression  to  take  place,
 but  start  working  methddically  and

 assiduously  on  a  permanent  solution.  1
 is  true  that  solutions  have  been  thought
 of,  solutions  have  been  adumberated  in

 resolutions,  but  practical  steps  need  to  be

 taken  more  vigorously  now  and  this  no

 one  can  deny.  But  before  that,  with-

 drawal  has  to  take  place  and  under  the

 ‘shadow  of  these  armies  all  around

 Beirut,  no  one  can  think  of  a  solution
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 except  getting  them  to  withdraw,  50,
 ais  was  a  very  logical,  pointed  statement
 in  regard  to  the  given  situation.

 Sir,  a  point  was  raised  as  to  what
 initiatives  we  have  takem  ever  since  the

 aggresson  began  on  the  6th  of  June.  I
 would  like  to  inform  the  House  that  on-
 the  4th  of  June,  when  air  raids  preceding
 this  particular  aggression  first  took  place.
 we  were  in  Havana.  The  non-aligned
 Bureau  was  in  session.  There  is  time
 differential  of  eigint  or  ten  hours,  While
 the  aggression  was  taking  place,  we  came
 to  know  about  it  and  we  were  still  in
 session.  We  immediately  authorised  the
 Chairman  to  move  the  Security  Council
 on  behalf  of  the  non-aligned.  Within
 hours  this  was  done.  So,  the  first  initia-
 tive  on  this  question  came  from  non-

 aligned  Bureau  which  was  in  session.

 On  t'ne  7th  of  June  came  the  statement
 of  the  official  spokesman  of  the  Mmistry
 of  External  Affairs  in  Delhi.  ।  was  still
 oulside  India,  1  this  statement  the  Go-
 vernment  of  India  condemned  the  पा-

 provoked  Israel  aggression  against  the
 Palestinians  in  categorical  terms.  Then
 the  Prime  Minster  sent  a  message  on
 June  8  to  Chairman  Yasar  Arafat.  He
 was  the  first  person  whonr  she  thought  of
 because  he  was  the  person  trapped  there.
 He  was  the  person  who  with  his  follow-
 ers,  With  his  comrades,  with  ‘his  collea-
 gues,  is  bearing  the  brunt  of  the  whole
 thing.  So,  it  was  quite  natural  for  the
 Prime  Minister  to  think  of  him  first  and
 send  him  a  message  of  solidarity  before
 she  addressed  any  one  else.  Then  P.M.
 received  ९  message  from  King  Khaled
 on  June  8  and  sent  reply  on  June  10  in
 which  she  expressed  India’s  continued  full

 support  to  the  Arab  cause.  Then  P.M.
 sent  messages  to  President  Reagan,
 President  Brezhnev,  President  Mettrand.
 प  all  these  messages,  it  goes  without

 saying,  our  stami  was  reiterated.  They
 were  requested.  they  were  urged  to  do
 something  about  meeting  the  immediate
 situation  in  Lebanon,  They  were  re-
 quested  to  make  use  of  their  influence  on
 the  parties  concerned,  on  the  party,  the
 aggressor  concerned,  if  it  is  possible  to
 get  immediate  withdrawal  |  undertaken,

 So,  it  was  with  that  purpose  that  these
 letters  were  written,
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 There  is  no  great’  secret  about  it.  The

 Jetters  were  written  o  the  situation,
 about  the  situation  and  urging  upon  the

 Presidents  the  urgency  of  the  situation.

 She  stressed  that  the  immediate  objective
 must  be  that  Israel  forces  return  to  their

 country  and  efforts  should  be  made

 simultaneously  to  initiate  process  to  bring
 about  a  just  and  durable  solution,  as  she

 stated  पाट  i  Parliament.

 Prime  Minister  was  also  in  touch  with
 President  Castro  and  President  Mubarak

 of  Egypt  -and  sent  replies  to  their

 messages  suitably,  to  the  letters  sent  by
 them.

 Then  came  P.M.’s  statement  on  July
 Sth  in  both  Houses  of  Parliament.  Be-
 fore  that  I  had  given  certain  details  of

 the  situation  in  answer  to  a  question  in
 the  Rajya  Sabha  if  1  remember  right.
 Wile  answering  the  question  I  had  given
 a  description  of  what  is  happening  there.

 So,  the  House  has  been  kept  informed  at
 the  earliest  and  initiatives  have  been
 taken  right  from  the  beginning.  This  is
 a  series  of  initiatives  taken  by  India,  both
 as  India  and  also  part  of  the  non-aligned
 movement.  1  international  forums—

 June  4—statement  issued  by  the  Non-
 aligned  Bureau  Meeting  in  Havana,  as  ।
 just  said.  June  11.  because  by  that  time
 all  the  permanent  representatives  had
 gone  back  to  New  York,  active  role
 Played  by  India  in  the  non-aligned  group
 in  New  York.  India  was  a  member  of
 the  Working  group  set  up  by  Non-alignd
 ‘Bureau.  India  drafted  and  co-spoasored

 the  General  Assembly  Resolution  which
 was  supported  by  127  countries  and
 opposed  by  only  2—TIsrael  and  ७5.
 with  no  abstentions.

 PROF.  प.  6.  RANGA  (Guntur):  x5
 Was  one.

 SHRI  P.  V.  NARAS{MHA  RAO.  7s.
 of  course  .

 Our  permanent  represntative  made  a
 strong  statement  in  the  Gencral  Assem-

 ‘bly on  behalf  of  India,
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 July  15—17,  India.  played  an  ‘impor-

 tant  role  in  the  Nicosia  mecting  of  the

 Non-  aligned  Bureau.  We  had  some-

 thing  to  do  with  the  Communique  which
 was  brought  out  because  the  Drafting
 Committee  was  chaired  by  our  represen-
 tative.  Action  programme  adopted  by
 the  meeting  was  more  or  less—I  do  not
 claim  any  authorship,  ।  d०  not  claim

 any  copyright,  but  the  action-programme
 was  more  or  less—in  line  with  what  we

 suggested  in  the  meeting  along  with,  of

 course,  the  suggestion  which  came  from

 other  quarters.  India  was  also  elected  as

 one  of  the  group  of  nine  countries  to.  visit

 Lebanon  to  make  on  the  sport  investiga-
 tion.

 Now,  Sir  before  I  come  to  the  com-
 mittee  about  which:  some  information  was
 asked  for,  1  would  like  to  read  just  one
 or  two  paragraphs  from  the  0oa

 munique.

 “The  Ministers  condemned  Israel
 for  its  aggression  against  the  Leba-
 non  and  the  Palestinian  people  and
 their  representative,  the  P.L.O.,  as  a

 continuation  of  the  policy  follower  by
 Israel  since  its  creation  a  policy
 aimed  at  evpanding  its  territory  at

 the  expense  of  its  Arab  neighbours
 and  at  exterminating  the  Palestinian

 people.

 “The  implementation  of  such  an

 expansionist  policy  has  been  made

 possible  by  the  massive  military,  1161-11

 cial  and  political  support  given  to

 Israel,  particularly  by  the  United

 States,  in  the  context  of  their  per-
 manent  alliance  and  which  has  _  been

 firmly  condemned  by  the  Noa-Aligned
 Countries.  Such  a  policy  has  led  to

 the  holocaust  of  the  Palestinian  and
 Lebanese  peoples.

 “The  Ministers  therefore  colled  on
 the  United  States  Government  to  re-

 consider  its  policy  and  exert  all  efforts
 to  ensure  the  prompt  and  _  uncondi-
 tional  withdrawal  of-the  Israeli  forces
 from  the  Lebanon.”

 Now,  this  is  as  categorical  as  one  can

 make  it,  Than,  Sir  in  Paral9;
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 “The  Ministers  Condemned  the

 misuse  of  the  veto  by  the
 United

 States  which  impeded  the  Security

 Council  from  adopting  a  unanimous

 resolution  calling  for  the  implementa-

 tion  of  the  cease-fire  and  from  taking

 action  in  support  of  the  Lebanon's

 sovereignty,  for  the  protection  of  the

 Palestinian  people  and  the  realizaton

 of  their  inalienable  rights.”

 And,  as  I  just  said,  that  part  of  the  Com-

 munique  which,  deals  with  the  nine-Mem-

 ber  Committee  of  which  India  happens

 to  be  a  Member,  tne  functions  of  this

 Committee  are  as  follows:

 “To  follow  closely  the  developments

 affecting  the  Palestinian  people  and

 their  representative,  the  P.L.O.,  parti-

 cularly  in  the  Lebanon,  including  a

 visit  to  the  Lebanon  in  order  to  hold

 consultation  with  the  Government  of

 the  Lebanon  and  the  leadership of
 the

 १1..०.  and  to  verify  the  crimes  per-

 petrated  by  tie  Israelis  and  suggest

 measures  of  concrete  support  and

 assistance  to  ४  Palestinian  and

 Lebanese  people.”

 Now  hon.  Members  will  see  that  this

 is  not  just  a  visii—it  is  not  just  one

 function.  It  is  a  series  of  functions,  it

 is  a  cQntinuing  action-orientation  which

 has  been  given  to  it,  to  follow  closely  the

 developments  affecting  the  Palestinian

 people  and  their  representative,  the

 P.L.O.  It  does  not  end  at  that  place.  0

 point  was  raised,  what  happened  to  tne

 Committee.  Having  formed  the  oo

 mittee,  in  the  Committee  we  211  said  that

 We  are  prepared  to.  go  straight  from

 Nicosia  to  Beirut.  Since  the  airport  of

 Beirut  is  unserviceable,  we  wanted  to  go
 to  Damascus  and  from  there,  by  what-

 ever  means  available,  to  Beirut.  xe

 were  all  there,  ready  with  our  baggage.
 A  special  plane  was  kept  at  our  disposal

 by  the  host  Government,  the  Govern-

 ment  of  Cypros.  Then.  immediately
 after  the  communique  was  adopted  by  the

 meeting,  the  chairman  of  the  meeting,
 ‘thé  Foreign  Minister  of  Cyprus  sent  off

 messages  to  the  Government  of  Si.  the

 Government  of  Lebanon  and  for  informa-

 tion to  ०  “Yasser  Arafat,

 Naturally,  he  could  not  make  any  arrange-
 ment  for  us  which  was  to  be  made  by  the

 Government  of  Lebanon.  We  waited  for
 one  full  day.  No  answer  came.  Natur-

 ally,  the  situation  there  perhaps  did  not

 permit  the  Government  of  Lebanon  to

 take  the  responsibility  of  allowing  us  to

 go.  So,  we  concluded  thereby  that  the

 situation  does  not  permit  our  going  there

 and,  after  after  waiting  for  one  full  day,
 we  dispersed.

 Now,  the  latest  position  in  this  connec-
 tion  is  a  telegram  which  I  have  received

 today,  dated  20th  July,  that  is,  day  before

 yesterday,  in  which  the  Foreign  Minister
 of  Lebanon  is  cited  as  saying:

 “He  expressed  the  gratitude  of  the
 Government  for  the  interest  and  soli-

 darity  of  the  movement  with  Lebanon
 and  the  Lebanese  people  and  he  asked
 me  to  convey  to  all  Ministers  his  appre-
 ciation  and  regard.”

 This  is  from  the  Foreign  Minister  of

 Cyprus  who  was  Chairing  the  Conference,

 “He  said  that  we  are  very  welcome
 to  visit  Beruit  and  he  added  that  the
 situation  there  is  very  volatile  and  that
 it  changes  from  day-to-day.  He  said
 that  a  trip  to  Beruit  is  not  at  the  mo-
 ment  so  easy  although  he  would  not

 say  that  it  is  impossible.  His  Govern-
 ment,  however,  in  the  circumstances
 cannot  guarantee’  either  the  safety  of
 the  Ministers  or  the  free  passage  to
 and  from  Beruit.  He  suggested  that  ह
 call  him  again  later  on  Thursday  when
 he  will  be  in  a  position  to  advise  me
 whether  a  way  may  be  found  for  the
 visit  of  the  Committee.”

 So,  it  is  not  that  the  visit  of  the  Com-
 mittee  is  put  off  for  ever.  We  are  in
 touch  with  them  and  it  is  possible  that

 they  might  say  within  a  few  days  that

 they  would  be  in  a  position  to  receive  us

 in  which  case  we  are  still  prepared  to  go.
 Wiih  this  decision  we  dispersed.  -It  is  not

 that  we  have  given  it  up  for  ever.  That

 is  the  latest  position  as  regards  the  visit
 of  this  Committee.

 When  India  was  approached  to  be  a
 member  of  this  Committee,  ।  unhesitat-
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 ingly  accepted  it  because  it  is  in  line  with
 what  we  were  thinking  that  something
 more  than  a  resolution  should  be  done,
 that  something  more  than  issuing  of  a

 communique  should  be  done  and  that  we

 s  uld  be  able  to  go  and  show  our  soli-

 davity  with  the  PLO  personally  in  this

 group.

 Then,  the  second  function  entrusted  to

 the  groups  is:

 “Maintain  continuous  contact  with  the
 President  of  the  UNGA,  the  President
 of  the  Security  Council,  the  Secretary
 General  of  the  United  Nations,  tne
 Chairman  of  the  Committee  on  the  Ex-

 ercise  of  the  Inalienable  Rights  of  the

 Palestinian  People  and  the  permanent
 and  other  members  of  the  Security  Co-
 uncil  with  a  view  to  find  an  immediate,
 just  and  comprehensive  solution  to  the

 curreat  aggression  and  question  of  Pal-

 estine  and  to  broadening  the  support
 and  assistance  of  the  world  to  the  Pal-

 estinian  people.

 This  again  is  a  programme  on  थ  con-

 linuing  basis.

 The  third  one  is:

 “Prepare  a  Special  Declaration  on  the

 Question  of  Palestine  for  the  considera-

 tion  of  the  Seventh  Conference  of  the

 Heads  of  State  or  Government  of  the

 non-aligned  countries,  in  Baghdad,  Sep-
 tember  1982,  expressing  the  political

 support  to  and  solidarity  with  the  Pal-

 estinian  people  and  their  répresentatives,

 the  ?.....  and  containing  compre-
 hensive  recommendations  for  measures

 of  assistance  to  them.”

 This  we  will  have  to  undertake  almost

 with  immediate  effect.  There  is  not  much

 time  to  lose.  If  the  Summit  is  to  take

 place  in  September  1982,  it-  goes  without

 saying  that  this  work  has  to  start  forth-

 with,  That  is  what  we  are  going  to  do.

 So,  this  is  just  not  a  programme  in  the

 air.  7s  is  very  much  a  concrete  pro-

 gramme  which  we  have  undertaken.  We

 have  not  indulged  in  just  platitudes.  This

 progray  me  15  a  concrete  programme  and

 we  are  going  to  implement  it.  This  is  the
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 initiative  taken  by  India  both  in  the  non-

 aligned  movement  and  as  India.

 Now,  I  come  to  the  initiatives  by  other

 bodies,  forums  other  than  the  non-aligned
 movement.  ह  aa  not  saying  this  by
 way  of  any  reflection.  This  only  shows
 the  helplessness  of  those  concerned  that
 the  Arab  League  could  not  go  much  be-

 yond  deciding  to  send  a  delegation  of
 Ministers  to  the  capitals  of  the  Permanent
 Members  of  the  Security  Council,

 On  all  other  matters,  obviously  the

 Non-aligned  Movement  has  taken  a  very
 clear-cut  initiative.

 The  same  thing  happened  to  the  Islamic
 Conference,  Perhaps  the  Conference  never
 met.

 And,  therefore,  the  only  forum  which
 has  taken  ‘an  initiative,  which  has  taken  a
 clear-cut  stand,  which  has  adopted  an
 Action  Programme  and  which  is  poised
 to  implement  that  Programme,  is  the  Non-

 aligned  Movement.

 This  happens  to  be  the  position  at  pre-
 sent.

 I  think  ।  have  answered  the  points  which
 have  been  raised.  I  would  just  add  one  or
 two  points.

 There  was  some  comment  about  our
 Ambassador  in  Beirut.  I  would  like  Hon.
 Members  to  appreciate  one  thing.  There  is
 a  war  situation  there.  Naturally,  we  at

 Headquarters  would  like  to  be  in  touch
 with  our  Ambasador  from  day  to  day  and
 from  hour  to  hour,  if  possible.  We  gave
 him  certain  flexibility,  certain  discretion  to
 take  any  decision  which  he  needed  to  take.
 in  view  of  the  circumstances  prevailing.  On

 one  day  we  got  a  report  that  all  the  In-
 dians  are  safe.  Within  24  hours,  we  got  the

 report  that  4  or  5  Indians  died.  The  situ-
 ation  in  regard  to  Indians  in  Beirut  con-
 tinues  to  cause  concern  both  at  home  and
 to  the  Ambassador  there.

 So,  it  will  be  appreciated  that  we  have
 to  give  some  fiexibility  to  the  Ambassador.
 He  writes  that  he  is  running  a  consulate
 from  a  building  by  the  side  of  a  cinema
 hall  where  Indian  films  used  to  be  shown
 and  more  and  more  Indians  congregate
 there  for  one  reason  or  the  other.  ।  घ्

 a  place  where  most  Indians  do  genemily
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 go.  I  would  beg  of  you  to  imagine  under

 “what  conditions  he  is  functioning.  He  has

 not  gone  to  any  place  for  any  luxury,  |

 have  visited  Beirut  before  the  aggression.
 Even  in  Beirut  airport,  you  could  see  the

 atmosphere  surcharged  with  danger,  with

 peril.  You  can  feel  it  in  your  bones.  That

 being  the  situation,  ।  think  it  would  be
 rather  uncharitable  to  level  charges  that
 the  Ambassador  is  having  a  good  time.
 The  man  goes  to  East  Beirut,  comes  back
 to  West  Beirut  and  asks  women  and  child-
 ren  to  clear.  The  women  ‘say  “No.  We  are
 not  going  to  be  separated  from  the  men.”
 Look  at  this:  This  .s  our  culture!  This  is
 our  cultural  heritage!  The  women  refuse
 to  leave  the  men!  What  does  he  do?  Will
 he  not  take  them  to  a  safer  place?  This  is
 what  he  did?  He  is  now  keeping  in  touch

 continuously  with  us  on  the  situation  in

 regard  to  the  Indians  in  Beirut.  He  cannot
 do  that  from  a  place  where  no  one  can
 contact  or  from  where  no  one  can  be  con-
 tacted.  So,  he  has  to  do  his  duty.  These  are
 the  situations  which  he  is  facing.  We
 will  certainly  look  into  this  matter  afresh
 and  if  there  is  anything  which  he  has  not

 done,  we  will  ask  him  why  he  has  not
 done  it.

 But  to  level  the  sweeping  charge  that
 he  deserted  the  Mission  and  that  he  has

 gone  and  taken  refuge  in  a  hotel  and  things
 like  that,  I  would  say  is  not  only  not  pro-
 per,  it  is  premature.  And  let  us  not  really
 be  unfair  to  our  own  representative  who
 is  working  under  extremely  trying  condi-

 tions.

 If  I  may  sum  up,  the  consensus  or  the
 points  of  unanimity  that  have  emerged  in
 the  debate—and  that  is  how  I  would  like
 to  wind  up  my  reply—are:

 (1)  The  genocidal  invasien  by  Israel
 of  Lebanon  gravely  t'areatens  world
 peace  and  could  well  explore  into  a  Third
 World  War.

 (2)  Israel  must  immediately  comply
 with  the  unanimous  Resolutions  of  the
 Security  Council  to  ceasefire  and  with-
 drawal  to  its  own  territories.  The  perma-
 nent  members  of  the  Security  Council,
 in  particular  must  exercise  their  respon-
 sibilities  which  their  status  confers  on
 them  to  ensure  such  compliance,
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 when  they  can  use  the  veto,  they  should
 also  use  their  influence  in  the  positive
 direction.

 (3)  The  sovereignty,  unity  and  terri-
 torial  integrity  of  Lebanon  must  be  res-

 pected  and  preserved,

 (4)  A  just,  homourable  and  durable
 solution  of  the  Arab-Israeli  problem
 needs  to  be  found  without  delay,  through
 negotiations.

 (5)  Any  such  solution  must  be  based

 upon  a  recognition  of  the  inalienable

 rights  of  the  Palestinians  to  self-deter-
 mination  and  to  an  independent  nation-
 state  in  their  homeland.

 (6)  The  acquisition  and  retention  of

 territory  by  force  is  inadmissible  and

 any  such  territory  must  be  returned  to
 its  11५1 हा11  owners.

 (7)  AJ\  States  have  a  right  to  exist
 within  ipternationally  recognised  fron-
 tiers  witbout  fear  of  aggression.

 This,  I  would  say,  has  been  the  consen-

 sus,  has  been  the  gist  of  what  has  been
 said  during  the  debate.  We  entirely  agree
 with  this,  and  if  Members  would  like  to

 suggest  any  further  initiatives,  they  may
 do  so,

 On  the  humanitarian  level,  the  Commu-

 nique  also  called  upon  all  nations  to  give
 as  much  assistance,  material  and  moral,  as

 possible  to  the  PLO;  in  pursuance  of  that,
 we  have  already  started  giving  support  of
 this  kind  to  the  extent  possible,  and  need-
 less  to  say  that  we  would  like  to  do  more,
 and  more  and  more  people  are  coming
 forward  to  contribute.  This  will,

 again,
 be

 a  continuous  programme.

 At  the  same  time,  if  there  are  any  other
 directions  in  which  initiatives  could  be
 taken  apart  from  what  has  been....

 SHRI  INDRAJIT  GUPTA:  That  was

 suggested,  but  you  are  not  saying  anything
 about  it.

 SHRI  P.  ४.  NARASIMHA  RAO:  That

 is  something  of  a  burden  of  a  song  which

 has  been  going  on.  That  is  under  consider-

 ation.  204  ‘ं3  really  not  going  to  be  such

 a  big  decision  to  take,  but  we  will  take  it,

 SHRI  SUNIL  MAITRA  (Calcutta  North

 East):  On  a  point  of  clarification.  In  your
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 summing  up,  point  No.  6  says  that  all  the

 territories  occupied  and  annexed  by  Israel
 should  be  vacated.  Does  it  mean  that  all
 the  territories  occupied  and  annexed  by
 Israel  after  the  passing  of  the  United  Na-

 tions  Resolution  in  November  1947  should

 be  vacated?

 SHRI  P.  ४.  NARASIMHA  RAO:  1967.

 SHRI  SUNIL  MAITRA:  Because  in

 November  1947,  Israel  was  created  through
 a  Resolution  of  the  United  Nations.

 SHRI  P.  V.  NARASIMHA  RAO:  Our

 stand  is  in  conformity  with  242,  and  the

 territories  which  are  referred  to  in  this  are

 territories  occupied  after  1957.  This  is  very
 clear.  This  has  been  said  here.

 1  there  are  any  further  initiatives,  any
 other  directions  in  which  initiatives  could
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 be  taken  by  the  Government  or  by.  other

 agencies,  parties,  all  of  us  are  united  on

 this;  let  us  discuss  them,  let  us  exchange

 views  on  a  continuing  basis.  ।  am  prepared
 for  that,  and  I  would  like  to  assure  the

 House  that  we  would  be  ready.  We  would
 be  thinking  ourselves  in  what  new  direc-
 tions  we  should  proaceed  because,  when

 there  is  a  Committee  which  is  more  or

 less  a  standing  committee  on  the  question,
 I  am  sure  as  we  go  along  new  vistas  will

 open  up,  new  suggestions  would  come  and
 new  initiatives  could  be  taken  and  action
 could  be  initiated  in  new  directions,  This

 is  what  ।  would  like  to  submit  to  the

 House.  I  once  again  thank  the  Members
 for  their  valuable  contribution.

 18.51  hrs.  द

 The  Lok  Sabha  then  adjourned  till  Ele-
 ven  of  the  Clock  on  Monday,  July  26,
 1982/Sravana  4,  1904  (Saka)


